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OFFICE OF THE PRINCIPAL DISTRICT 8: SESSIONS JUDGE,
NORTH-EAST DISTRICT, KARKARDOOMA COURTS, DELHI

ORDER

in partial modification of this oiiicc earlier order no. 19l-203/Power/Judi./N-E/KKD/Delhi/2023 dated
8"‘ -January. 2024 and in exercise oi‘ powers under Section 10 [3] of the Criminal Procedure Code. I973. l hereby
authorize the following Additional Sessions Judges to dispose of bail/urgent applications pertaining to the Police
Station/investigating Agcncics of the North-East District. Karkardooma Courts. Delhi. as mentioned against their
respective names w.e.f. 10"‘ April, 2024 till further orders -

Sr. Name of the Judicial . Police Stations & ltivestigatittg Agencies 1 1" Link Judicial Officer 2"" Link Judicial Officer
No. Officer (North-East District) .

1. Ms. Richa Pariiutr. investigating Agencies :. Shustri Park. i Sh. Atul ikttiau/tit, Sh. Ajay Guluti-ii i
A3-I (SC-PQC50)—0l 1 Shatstri Park Mctro Station & Cyber Police AS-I (FTC) ASJ (SC-POCSO)-03

‘ Sttttion 1
._.... ,_______.._i_ _.,_._. .i._ . ._ -._ . . . _._... _ .____.._ .. ..-.l____i_i__.__...i .. i_._.-.______. _..._ _. _._ ._.__.

2. _ Sh. Pawan Kunmr Mxtttu. L Police Stations : Gokulpuri & Sonia Vihar Sh. Pulastya Pramachatlzt. Dr. Snvitri, D
.Spl. Judge. NDPS/NE - ' ASJ-03 ASJ~0"

3. Sh. Siitiiiktll‘N;ll't!)':ii1;ln. i Police Stations : 5cv.'|:ttttpttt' 84 CAW Cell l Sh. Puwttn Kutnur Motto. W’ i Ms. Riclta ‘C
ASJ-Oi <POCSO)/NE Spl. Judge. NDPS/NE AS] (SC-POCSO)

-l. Sh. Pu|u.~t_\;t Pt';|ttt;tclt:tl;t. .»\ll the h;ttl ;t|>t\ltt".ttiu|t.\ pt-rtztinittg to Riots Sh. Pankuj Aroru. Sh. Atul Ahlatwut. 7
AS]-U3/Nil or ;’\'nrllt—l-Lust l)i\i|it'l. KKD Courts. Delhi ASJ-()4/NE AS] (FTC)

5. Dr. Sutttri. Police Stations : Nut" U~ttttitt|'tut' & Sh. Shunkar Narayztnun. Sh. Pttnkaj Arortt.
/\S.|-U:/NE Kh;ijttr| Kh;t\ AS]-(ii (POCSO) AS.i<()4/NE

ti, Sh. Ajay Gul;tti»il inn.-stigutiug Agencies : Special Cell & Ms. Richa Purihur, Sh. Pttwun Kumztr l\/lotto,
AS] (SC POt‘SO>-()2 Sp;-t-ittl T;t_~i< i-‘oi-tr & IPR/EOW ASJ (SC-POCSO) Spi. Judge. NDPS/NE

7. Sit. Pztttkaj .~\t'orzt_ ASJ» l'olict- Stations : l);t);t|ptn' & Kttruwul Sit. Ajay Guluti-II Sh. Pttlatstyu Prutnaclntlat.
U4/Nli Nttgttr AS] (SC-POCSO)-02 AS]-(J3/NE

ii Sh. Atul Ahlznvztt. AS.l 1 Police Stations : Bltatjztttpttru Dr. Sztvitri, Sh. Sltatnkztr Nttrayttttun.
(FTC) Investigating Agencies : CBI & Crime ' AS]-02 AS.l~Ol (POCSO) I

Bntttclt

All the bail appliczttiotis in which sessions court trial is pending shall be heard by the concerned court
only and applications shall be lilcd dirt-ctiy to the c9nc_e_n:ted"cottr4_\4All the communication in such applications
shall be done by the court concerned. /fI~-""L I . _ T‘--'.‘;\_ '
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_‘ ; , F n Prgficitflal District & Sessions Juclge.

U ta I: Notjthffilast District.
p \, Karltgtiidoonia Courts. Delhi.» _. -132 " "' -";.'-‘"~r=.4No.ll2;q_____%_/Power/Judl./N-E/KKD/Delhi/2024‘ Dated = f:___ _-__=___=___! Z32

Cogy forwarded for information ang necessary action-to :-
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. The Registrar General. iion'hlc iiigh Court of Delhi. New Delhi.
The Principal District & Sessions Judge tiigsl. Tis Hazari Courts. Delhi.

. All the Judicial Oi'fi<'ers concerned. Northsiiast District. Karkardooma Courts. Delhi.

. The Branch lnchargc. Administration Branch. Bail/Filing Section North-East District. KKD Courts. Delhi
The Chiei‘ Public Prosecutor. Nortli~['Zast District. Karltardooma Courts. Delhi.

(S. DCP. North-East District. Delhi
7. incharge. Lock~up. Karkartioontu Courts. Delhi.
8. PRO/APRO. 'i‘is lizizztri Courts/Kurkarciootnzt Courts. Delhi.
9. The Set*t'ct:tt‘_\'. Shahdaru Bur Associatiott. Karkardooma. Delhi.
\i9./The Website Connnittce. '{i)t/liazztri Courts/Karkardooma Courts. Delhi.
ll. For LAYERS.
I2. PS/Render to the ttntlcrsignctl. ,.
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Principal District 8: Sessions Judge, Q ,6“ 23¢
North-East District.
Karkardooma Courts. Delhi.


